
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11087 0 96 96 0 0 11 11 11172

CIVIL SECOND   APPEAL 3326 0 30 30 0 0 16 16 3340

EX. FIRST APPEAL 58 0 0 0 0 0 0 0 58

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31445 36 301 337 0 13 227 240 31542

CIVIL REVISION 397 0 17 17 0 0 21 21 393

CIVIL REVIEW 654 4 13 17 0 6 10 16 655

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 338 0 0 0 0 2 0 2 336

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 801 0 0 0 0 0 0 0 801

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1
CIVIL TRANSFER APPLICATION 422 0 29 29 0 0 13 13 438

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2261 185 0 185 0 105 0 105 2341

CIVIL CONTEMPT 4281 7 114 121 0 11 124 135 4267

CIVIL WRIT 69290 145 1594 1739 0 166 1583 1749 69280

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 167 14 0 14 0 9 0 9 172

CROSS OBJECTION 1067 0 6 6 0 0 1 1 1072

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 125681 391 2200 2591 0 312 2006 2318 125954

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 25513 31 231 262 0 8 91 99 25676

CRIMINAL REVISION 9084 0 134 134 0 0 225 225 8993

11044 0 983 983 0 0 883 883 11144

2297 0 1389 1389 0 0 1247 1247 2439

CR. CONT. PETITION 10 0 0 0 0 0 0 0 10

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 82 37 0 37 0 18 0 18 101

CR. L TO A 657 3 44 47 0 0 44 44 660

CRLW 615 6 287 293 0 20 299 319 589

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 49311 77 3068 3145 0 46 2789 2835 49621

TOTAL A + B 174992 468 5268 5736 0 358 4795 5153 175575

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH-2025

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

914 41 134 175 0 41 141 182 907

2786 0 82 82 0 0 75 75 2793

11919 0 402 402 0 0 790 790 11531

156 0 65 65 0 0 51 51 170

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

387 1 59 60 0 1 56 57 390

           TOTAL -C 16162 42 742 784 0 42 1113 1155 15791

CRIMINAL TRANSFER PET. 64 0 4 4 0 0 1 1 67

0 1 0 1 0 1 0 1 0

           TOTAL -D 64 1 4 5 0 1 1 2 67

TOTAL  C+D 16226 43 746 789 0 43 1114 1157 15858

TOTAL A+B+C+D 191218 511 6014 6525 0 401 5909 6310 191433

9 0 0 0 0 2 0 2 7

3 10 0 10 0 2 0 2 11

0 0 0 0 0 0 0 0 0

2458 0 96 96 0 0 12 12 2542

847 0 30 30 0 0 16 16 861

5354 8 118 126 0 8 54 62 5418

291 0 17 17 0 0 13 13 295

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

415 0 29 29 0 0 13 13 431

17 0 0 0 0 0 0 0 17

1790 182 0 182 0 110 0 110 1862

42861 110 1496 1606 0 157 1375 1532 42935

TOTAL -E 54049 310 1786 2096 0 279 1483 1762 54383

1910 9 130 139 0 9 75 84 1965

CIVIL MISC. CASE 2537 50 150 200 0 32 109 141 2596

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 61 0 0 0 0 0 0 0 61

TOTAL -F 4508 59 280 339 0 41 184 225 4622

TOTAL  E+F 58557 369 2066 2435 0 320 1667 1987 59005

TOTAL- MISC.  (C+D+E+F) 74783 412 2812 3224 0 363 2781 3144 74863

TOTAL  A+B+C+D+E+F 249775 880 8080 8960 0 721 7576 8297 250438

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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